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Reduction of Quota of Rice for Mabara-
sbtra 

3009. SHRl OURUDAS KAMAT: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(8) whether Government have reduced 
the monthly al10tment of rice from 75,000 
M.T.ls to 25, 000 M. T's per month to 

Maharashtra ; 

(b) if so, the reasons ~or this cut in 

rice allotment; 

(c) whether Government are co:-,si· 
derina to increase the allocation of rice to 
tb. State Government ; and 

(d) if not, tbe reasons therefor ? 

THE MINISTER .F 
CIVIL SUPPLIES (RAO 

FOOD AND. 

BIRENDRA 
SINGH) : (a) and (b) There has been no 
recent reduction in the monthly allocations 
of rice to Maharashtra. However, in the 
year 1982, in lhe context of the need to 
strictly regulate the sotck releases from the 
Central Pool, the allocations of rice to 
various States were rational ised and, in 
case of Maharashtra, the aJJocation, which 
was at 75,000 tonnes for April, 1982 and 

60,000 tonnes in May, 1982, was fixed at 
25,000 tonnes in June, 1982. 

(c) Additional allocations of 5,000 
tonnes or rice ha\-e been made to Mahara .. 
shtra each month r or : Jun e, July and 
August, 1985, raising their monthly allo-
cation to 30,000 tonnes. This is beiDI 
further raised to 35,000 tonnes for Sep.-
tember, 1985. In addition a special one-
time allocation of 20,000 tonne s of rice 
was also made to the State Government in 
July, 1985. 

(d) Does Qot arise. 

News Captioned "CBl Probe. Fall to 
Have Impaet 

3010. DR. O.S. RAJHANS : 
SHRI O. BHOOPATHY : 
SHRI MOHO. MAHFOOJ ALI 
KHAN: 
SHRIMATI OEETA MUKHER-
JEE: 
SHRI RAMASHRAY PRASAD 
SINGH: 

Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether the attention of Govern-
ment has been dJ8wn to a f.CWS item 
captioned "CBI probes fail to have impact'" 
appearing in Ind ian Express dated 12 
June, 1985 ; 

(b) whether CBJ has comp!ained th,.t 
its recommendations in the le~istered cases 
and h cstigated agair1f;t various officers of the 
DDA have been treated \er)' lightly; 

(c) the details of the lases and reco .. 
mmendations made by the CBI against the 
officers of DDA and action taken by Minis-
try in this regard; 

(d) whether Government propose to 
hand over these cases to the Central Vi,i-
lance Commissioner; and 

(e) if not, the reasons therefor? 

THE MINI~TER OF PARLIAMEN-
TARY AFFAIRS (SHRI H.K.L. BHA-
QAT) : (n) Yet'!, Sir. 

(b) It had been made out that purush. 
ment meted out to the party cbarged was 
not commensurate with the Jap~es. 

(c) to (e) The information js being 
collected and wi]] be laid on the Table of 
the Sabha. 

ImprovIng lot of Trlbals and Baekward 
Classes 

301 J. SHRI V. SOBHANADREES-
WARA RAO: WiU the Minister of AORI-
CULTURE AND RURAL DEVELOP. 
MENT be pl eased to state : 



SRAVANA ~lt 1'07 (SAKA) 

<.) wht'ther tribals and backward 
classes depend on agricult1lTe alone for 
their sustenance and livelihood; 

(b) whether it is a fact that despite 
their dependance on agriculture there is 
no machinery to channelis e their produce 
to get them lood and reasonable return~ 

or even to distribute better seeds or to 
make them aware of benefits of mt:chanis· 
ed farminl; 

(c) jf so, steps being 
Government to better the 
triba)s and backward classes 
areas 1 

taken by 
lot of the 
in remote 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAND-
RAKAR): (a) Though the triba Is and 
backward class depend on agriculttlrr to a 
great extent but in addition to agriculture 
they are also dependent on animal husban-
dry, fishries, cottage industriec; and minor 
forest produce for their sust enance and 
] iveJihood. 

(b) No, Sir. 

(c) The State Governments have set 
up Large seized Multipurpose Cooperative 
Societies (LAMPS) in Tribal areas to pro-
vide at one contact point all types of 
credit required (or production investment, 
purchase o( consumer requisities, etc. 9 

procurement of forest produce and also 
assist them in marketing of their agricu]-
tural produce and product of their subsi-
diary occupations. Tribal Development 
Cooperative Corporations/Federations are 
functioning as ape" organisations at the 
State level in some States to help the 
primary level societies in marketing of 
prOcured agricultural and minor produce • 

• 
BfFective arrangements exist for supply 

of 8aricultural inputs to tbe farmers. In 
I order to make aware of benefits of mecha-

nised farming, under the centrally sponlO-
red scheme, improved agricultural imple-
ments are being demonstrated to the far .. 
mers and subsidiseD improved implements 
are also beln, made a~.ilable in selectod 
arefll. 

[Translation] . 

Procurement of Milk from RaJastha. 
Cooperative Dairy Federation 

3012. SHRJ MANPHOOL SINOH 
CHOUDHAPY: WilJ the Minisfer or 
AGRICULTURE AND RURAL DEVELOP. 
MENT be pJ eased to state: 

(a) whether Delhi Milk Scheme· aDd 
Mother Dairy takemilk from Rajasthan 
Cooperative DairY Federation (RCDF) ; 

(b) the price of mi Ik per liJre paid to 
the (RCDF) ; 

(cl the price of milk per litre paid to 
the milk producers by the RCPF ; 

(d) whether the price per J itre paid by 
DMS/Mother Dairy was increased by the 
GovefI,nient~ jf so the date w};en stich in. 
creaSe had been made; a:ld 

(e) whether the increased amount is 
being received 1 y the miJk producers 
from the same date or there has been some 
delay and whether the price received by 
them is less er or they will be receiv ing the 
snme price? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF RURAL DEVELOp. 
MENT (SHRI CHANDULI\L CHANDRA. 
KAR): (a) Yes, Si~. 

(b) As per the abreements effective 
from 1.11. 84 to 31.10 85 entered into by 
the Mother Dairy and DeJhi Milk Scheme 
with Rajasth:ln Cooperative Dairy Federa. 
tion (RCDF), the prices paid/payable to 
RCDF for supply of milk excludinf trans-
port charges are as follows: 

(j) Mixed Mi Jk 

<a) Flush Season 
(Nov. & Dec. 
84; Jan & Feb 8S) 

(b) Transitory Se-
ason (March, 
AUlust to Oct. 8 ') 

Rs./ka 

3.9S 

4.15 




